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ton. Minister ln regard to the rules in cot-
néction with the puréhhies made by
the Juwabarial Umiversity. The rule is that
in tcav the prive of an article is Ks. 30,000,
then the rate coitréct of the DOS and D
should be nscertdined. Has thete bedn sny
bungling in tbis purchase by .not considering
the rate conttact of the DGS did D ¢

SHRIMAYI KRISHNA SAHI : The
Jawaharlal Nebry University ¥nd m
Delhi Univesities have stated thst m
purchases were made after  observation
of all the rules. A crittiual ddse has
been fled By n teatn of corrputer wcientists
against incorrect reporting in 8t hewsprper
which was similar to the question raised by
. the hon. Meibeér. This maftér is sub-jullice.

[English)

MR. SPEAKER : Question Hoor is over
now. '
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WRITTEN ANSWERS TO QUESTIONS
[English)]

Reschedulement of Loans by Nationalised
Banks to Sick Units

#203. SHRI NATAVARSINH
SOLANKI : Will the Minister of FINANCE
be pleaged to state :

(a) whether Govérnment propose ‘to
extend the facility of reschedulement of
loans by the nationaliséd banks to the sick
units;

(b) if so, the details thercof; and
{¢) if not, the reasons theréfor ?

THE MINISTER OF STATE IN THE
INISTRY OF \FIN‘ANC..'B (SHRI
?lmnnm POOJIXRY): 1) to (o).
The overall credit poticy, inciudidg
that for sick unmits is regulgted by the
Reserve Bank of India. In the case of
viab'e sick units, rehabilitation packages are
worked out by banks on the merits of ench
case in the light of the parameters laid down
by Reserve Bank of India. These packages
can include reschedulement of loans also.
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Perforhance of Basks

*204. PROF, RAMKRISHNA MORE:
Will  the Minister of FPINANCE be
pleased 10 state : »

(a) the anoval percentage of growth rate
in the banking industry in tbe rural and
urtban areas in the country with number of
new bank branches opened during 1985 and
1986 o theso aress;

(b) the average percentage of increase
in the bank doposits and credits particularly
i the rural areas during 1985 and 1986;

(c) whether Government bave made any
review to know the areas where the baoking
service is lacking; and

(d) if so, the details thereof staling the
measures contemplated to bring about

alround improvement in the performance of
banks ?

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI]
JANARDHANA POOJARY): (a) to {d),
The deposits of all scheduled commercial
banks increased by 18.5 per cent in 1985
sad by 18.9 per cent during 1986. The
outstanding advances of these banks register-
ol ao increase of 12.6 per cent in 1985 and
of 12.3 per cent during 1986. The growth
rate of deposits aod advances of rural
branches in 1985 was 22.4 per cent and
20.4 per cent respectively. The Reserve
Bank of India has reported that data
relating to growth rate of deposits and
advances of rurat branches tor the year 1986
I8 not yet available,

The total pumber of new bank branches
opéned by afl scheduled commercial banks
dutiog 1985 and 1986 was 432) and 318
tespectively, which Iocluded 3674 rural
bratehiés th 1985 and 225 in 1986,

The Reserve Bank of Indla bas comple-
téd ‘the identification of development blocks,
déficit ‘a8 per the population norms
‘contatidd im cuttedt branch licensing poticy.
With a view to cover spatial gaps in arcas
where banking service is not available, the
policy envidagés fodentification of new
centres in a manneér 50 as o provide a bank
office within a distdnce of 10 kms. from
every village. The banks have been furthier
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advised that while preparieg distriét credit
plans, the credit requircavents of oeeder-
bapked  pockets should alse de k4pt in

view.
Urban ‘Pbﬂﬂ)

*206. SHRIMATI MBIRA KUMAR ¢
SHR1 MANIK REDDY :

Will the Miaister of PLANNING be
pleased to state :

(5) whether thefd 18 & Gonsiderable
rise in arban poverty;

(b) ff so, the reinedinl méasbrgs tuken
or proposed to be takén in s rés;
and

(c) whetber any special scheints are
being launched to eradicate vrban poverty 7

THE MINISTER OF STAYE IN THE
MINISTRY OF PLANNING (SHR1 SUKH

RAM) : (a) No, Sir.
(b) Does not arise.

(c) A statement is given below.

Statement

The Seif-Employmert Programitie for
Urban Poor (SEPUP) was lauoched on  Ist
September, 1986 for providing seM-
employment opportunities 1o the urbas
poor. The progidmine covers 'titidéftowns
with population ezorsling 10,600 ws der
1981 census, which are pot covered uoder
the Iategrated Rural  Development
Programme (IRDP). Persons whose total
family income is not more than Rs. 600
per month are eligible for assistance, not
exceeding Rs. 5000 with capital subsidy
of 25 per cent to undértake viable econonfic
activities. Loans under the programme
carry interest at the rate of ID per cent p
annum and have to be repsid in 33 monilly
instalments sfter an initial grace period of

3 months. During_ the current finaocial
year (Le., 1986-87) one beneficiary for
every three hundred  population (1981

census) is to be mssisted in the -Centres
covered under the programme for  ‘wihiich
& provision of Rs, 37 crores has been
made towards the subsidy compodent of
the loan extended to the individual
borrowers. ‘
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Itnlian Bask AN foe Jolut Venture
Projects

207, SHRI G.S. BASAVARAIU :
SHRI 8.M. GURADDI :

Wil the Minkter of PINANCE be
ploased ‘W stite ;

() ‘whetrer  proposah
worked dut with some Heliun
finance joint veature projects;

are  beiog
Banks to

(b) ff bo, whether any final  sgree-
ment has been reached in this regard; and

(c) the pames of small scale industries
thit Will be eovered under the agreement
and to what extent the Italian Government
Wil be providisg finance to fiem ?

THE MINISTER OF STATE OF THE
MINISTRY OF PETROLEUM AND
NATURAL GAS AND MINISTER OF
STATE IN THE MINISTRY OF
FINANCE (SHRI BRAHMA DUTT):
{a) There is no proposal under the
consideration of the Goiernment er
g:.:ciu joint venturc projects by Malien

nks.

(®) apd ). The question does not

{Tvansiation)
‘Utlisation of Plan Funds by States

*308. SHRI VIIOY KUMAR
YADAV : ‘Wil tbe  Minister of
PLANNING be pleased (o state :

(a) whether Government periodically
review the position regarding the utilisation
of the amount sanctioned as plan outlay to
the States;

(b) if so, what is the position
Ngirding Bibas; and

(c) 4f not, whethor Government pro-
pose to set up any machinery in consulta-
tion with the State Governments to see
that States fully utilise the amount
sanctioned to them ?

THE MIRISTER OF STATE IN

THE
MINISTRY OF ° PLANNING (SHRI
SUKH RAM) : (a) Tho Planning Com-



